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SHRI MOHAN DHARIA : Sir, Coca-
Cola Bxport Corporation was blished
in the country in the year 1958. Since
then we have taken the whole stoek of
the situation and this House may perhaps
be astonished to know that the remittances
by the Coca Cola Company during the

ear 1958 to 1974 were of the order of
L. 6-37 crores besides the amount that
they claim is held up by the Government,
to the tune of Rs. 3-69 crores, The total
works out to Rs. r1o-un crores, approxi-
mately, Under the circumstances, the
Government has asked the Coca Cola Ex-

rt Corporation to get converted into an
ndian Company whereby the shares of
the non-resident Indians should not exceed
40%. Now, this is done under FERA
and the Company has given its consent.
But that is a qualified consent., The
Company wants to have one liaison and
quality control office to control the coca-
cola concentrates thereby this new rom-
pany will only be a distribution company
in the country. We cannot accept that
condition and thereofore, the Government
has taken a decision not to allow them.
But then the question comes regarding the
esent bottling companics and the nearly

o employees employed by the bottling
companies. To This extent, I am happy
to inform the House that certain experi-
ments have heen made here in the country
by our Central Food Technological Re-
search Institute and they have developed
a cola typc beverage. Now we are ex~
erimenting this new concentrates of new
invention made in the rountry where it is
possible to take care of the bottling com-

Snort Nomice QueszuoN
Strike im '-‘-:-‘q Bhepal

$.N.Q.31.DR. MURLI MANOHAR JOSHI .

SHRI CHHABIRAM ARGAL :
SHRI OM PRAKASH TYAGI :
SHRI YUVRA] :

DR. LAXMINARAYAN  PAN-
DEYA:

Will the Minister of INDUSTRY  be
pleased to state:

(a) whether the recent strike in Bharat
Heavy Electricals, Limited, Bhopal has
resulted in a loss of several crores of rupees;
and

(b) whether Government are aware that
the strike was politically motivated and
intended to jeopardise the working of this
vital public sector undertaking and if so,
the steps proposed to be taken to counter-
act such moves?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES) :

(a) The recent strike in BHEL, Bhopal,
from 14th to 26th July, 1977, has resulted
in a loss of about Rs. 5 crores,

(b) The Govt. is investigating into the
circumstances of the strike.

DR. MURLI MANOIIAR JOSHI:
It is a very important question relating to
strike in BHEL. This is a very prestigious
concern of the Indian Government and it
has wide contracts in Libya, Malaysia,
Bhutan and Saudi Arabia and is also enter-
ing into international collaboration. The
USSR, etc., the super powers, find BHEL
as a very tough competitor in the inter~
national market. Then you see, there are
attempts in this country to sabotage the
industrial progress of BHEL, which is

panies and also get rid of this pany
which is trying to exploit this poor country.
The Government is seized of the matter and
I can assure the House that determined and
firm action will be taken against this
multi-national company.
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SHRI MOHAN DHARIA : I have
made it very c'legx: zh?_‘! we would like to

2 panics and the
indigencus goods manufactured herhis.

responsible for supplying various Power
Projects. If therc is a strike in BHEL,
there will be a corresponding shortage
in the supply of power material and tgc
consequent the industrial
production.

ecleration of

I want to know whethe the Minister
is aware that there are reports that certhin
sections of the trade unions were interested
in continuing the strike and also whether
the reports which have appeared in the
press that a part of the management was
also interested in promoting the strike are
correct and that part of the Management
is at the mercy of the last Government,
Was therc any conspiracy between that
section of management and certain trade
unions affiliated to INTUC, etc., which
engineered the strike and is it a deliberate
attempt to sabotage the industrial progress
of the country? I would like to know
whether the Minister is going to investigate

i
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SHRI GEORGE FERNANDES : The
strike in BHEL e solved itself in a peculi
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licy by a joint council to be set up by the
oo Jundbyth ST have

way. It started on the 14th July with
about 430 workers belonging to one small
workshop coming out, shouting slogans
that they should be promoted. In the
course of the day thev were persuaded to
go back to work and they went back. 'The
following day, however, all the artisans
went on a to l-down strike and camc out
and their demand was that all the workers
in the plant should be promoted every three
years to the next higher grade. They
demanded that every three years a man
should b+ promoted to the next higher
ade.  No Union was involved when this
emand was made, In fact our inlorma-
tion is that all the Unions were themselves
taken by surpree. It was not possible
to have any salks beeause 1hrre was no
spokesmin.  I'rom 135th to 19th, this was
the situatmn with all the workmen standing
out and shonting slogans that thev should
be pro noted to the next higher grade evers
three  years. There are twenty trade
Unions in BHEL. ‘These includes cate-
ory-wise Umons also. On the 1gth of
uly, all these Unions finally came
together, and they formed a Joint Council
of Action. ‘The management began talks
with the Joint Council of Action imme-
diately, On the 26th of July, we were
finally able to arrive at a settlement.  Al-
most all Unions have signed this settlement.
But the ATTUC and the INTUC did not
sign the settlement on that day. However,
on the 27th there was complete resumption
of work with all the Unions extending co-
-operation and support. ‘They also assured
the management that by the end of Novem-
ber even the production loss of Rs. 5 crores
-would be made up.

As far as the point about whether
there was any political motivation er
whether any oﬂipcen were involved is
concerned, I have no information.

DR. MURLI MONOHAR JOSHI :
If there is such a wide discontentment
about the promotion policy not only in
this unit but in other units of BHEL also,
is the minister going to appoint a committee
or commission to go into this question of
promotion policy because while higher
officials are promoted very frequently,
these artisans are denied promotion?

SHRI GEORGE FERNANDES : In
BHEL there is a certain uniform promotion
Eolicy in all the units. There has never

een any specific demand ab ut the pro-
motion policy till this trouble started.
In fact, in the Bhopal unit, there is a joint
negotiating committee, which had met last
on 28th June, i.e. about a fortnight before
the trouble erupted. Even at that point
of time no issue was raised about the
promotion policy. Now there is an agree-
ment follwoing this strike, which provides
fir a re-examination of the promotion

g ¢ unions an
reasong to believe that this dispute over
promotions could be resolved.
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“s, The promotion policy of the

BHEL should be reviewed and promotion

should be given to all workers every three
years.

2. Houses should be given to all'
employees.

3. Encashment of leave travel con-
cessions :  whether they avail of the
leave travel ion or not it should
be paid in cash,

. Compensation to be given to the

4 ministerial and other stafl whose
working hours have been increased
from 41 to 48 per week in 1974

5. Conveyance allowance should be
given to all employees who possess a
vehicle at  pai Wwith the officers.
Further conveyance subsidy should be
pawd to all employees whether they

are given houses in the township or
not.””
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., SHRI K. RAMAMURTHY : will
the hon. Minister be pleased to tell us
this ? Was it not a fact that the INTUC,
AITUQC, etc. have Plun:cd certain demands
about promotion msue about two years
back and No. 2, was it not a fact that at
the instance of the ruling party backed
unions, they have created this sort of a strike
there and No. g ...

MR. SPEAKER : You combine only
two and not more.

SHRI K RAMAMURTHY 1 Was
it not a fact that BHEL unit had no ordeis
formulatinga promotion policy, cven
though those demands were pending
for the past two years ? The executive
directors and  others were reluctant to
settle this,

SHRI GEORGE TERNANDES : It
is not correct to sav that BHEL does not
have a promotion policy. In fact the
agreement that has been signed by the
20 umons includmg  AITUC, INTUC,
ele says: “Itwwhercbyagreed that the
changes 1n the promotion policy suggested

the council will have to be gone in
detail ,..... ** In other words, there
13 a promotion policy. Certain changes
have been proposed ‘and ‘certain changes
have been suggested by the unions It
» another matter to say that there is no
promouon policy. There isa promotion
policy ; what is sought are certain changes.

In 50 far as the AITUC, and INTUC
unions king d ds about changes
n the promotion policy, I think the
demands in all those cascs came from
the workers themselves. T have repeated
how 1t started and where it finally ended
and said that the agreement speaks of
Joint council of action. During the last
20 ycars each union has submitted its charter
of demands;  unions constantly submit
their demands and I presume that there
must be demands submitted by the INTUC
and ATTUC as also other unions relating
to the promotions and other aspects
pertaining te workers.
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